
19.09.2017                     J-1     PRONOUNCEMENT OF JUDGEMENT(APPLT.JURISDICTION)

COURT NO.8     
(DIVISION BENCH-VI)
HON'BLE MS. JUSTICE HIMA KOHLI
HON'BLE MS. JUSTICE DEEPA SHARMA

AT 10.30 A.M
1. MAT.APP(F.C) 3/2017 JASMEET KAUR JAYANT BHATT 
   CM APPL. 896-97/2017 VS. NAVTEJ SINGH VIPAN KUMAR
   CM APPL. 899/2017 JYOTI SHARMA,ANIL MALHOTRA

RANJIT MALHOTRA,RAJAT BHALLA
COURT NO. 27
HON'BLE MR. JUSTICE VALMIKI.J.MEHTA

AT 10.30 A.M
1. RSA 225/2017 NATHU RAM THROUGH LRS. R.R. JANGU 

VS. M/S SCINDIA
POTTERIRES & SERVICES
PVT. LTD.

2. RSA 268/2015 HANUWANT SINGH SINCE V.K. GARG, SUDHANSHU TOMAR
DECEASED NOW REPRESENTED NOOPUR DUBEY, RUCHIR MISHRA
THROUGH LRS. SAURABH CHADDA, ISHAN KASHYAP
VS. UNION OF INDIA & ORS.

COURT NO. 11 
HON'BLE MS. JUSTICE INDERMEET KAUR

1. W.P.(C) 7505/2017 DIGANT JAIN ANSHU BHANOT, ANUJ MINDHA 
   CM APPL. 30972/2017 VS. GURU GOBIND SINGH EKTA SIKRI, JASBIR BINDHURI
   CM APPL. 30973/2017 INDRAPRASTHA UNIVERSITY T. SINGHDEV, PUJA SARKAR

& ORS. BIAKTHANSANGI DAS
TARUN VERMA, KIRTIMAN SINGH
PRATEEK DHANDA,VIKRAMADITYA SINGH
SIDDHARTH DUTTA

COURT NO.36  
HON'BLE MS. JUSTICE PRATIBHA RANI

AT 4.00 P.M
1. CRL.A 441/2001 JAIDEEP NARANG AJAY BURMAN 

VS. STATE SADHVI GAUR,TANYA HARNAL
HARSIT KHURANA,KEWAL SINGH AHUJA

2. CRL.A 425/2017 RAVINDER SINGH @ PAPPU SAAHILA LAMBA
VS. THE STATE (NCT KUSUM DHALLA
OF DELHI)

HIGH COURT OF DELHI                            REGISTRAR (LISTING)
18.09.2017                               



19/09/2017                                   FOR PRONOUNCEMENT OF JUDGEMENT

                 COURT NO. 19 
                         HON'BLE MR. JUSTICE YOGESH KHANNA

    FOR PRONOUNCEMENT OF JUDGEMENT
43. CO.PET. 741/2014          SH. N. C. JAIN               MOHD. ANIS UR REHMAN,KHAITAN 
    CO.APPL. 2747/2014        Vs. M/S S. N. G. DEVELOPERS  SUD & PARTNERS,PRIYA  DEEP   
    CO.APPL. 2724/2016        LTD.                         PREETJEET SINGH,S K TIWARI 
    
    Other Cases filed against same respondent
CO.PET. 683/2016 filed by ASIA PRAGATI CAPFIN PVT LTD (D. of Hearing : 16-FEB-18 ) 

44. CO.PET. 360/2015          GLOBAL INFONET DISTRIBUTION  ASIT  TEWARI,UTTAM  DATT     
    CO.APPL. 1557/2015        PVT. LTD.                    UTTAM DATT,TARUN SHARMA, 
    CO.APPL. 1372/2017        Vs. CENTER FOR VOCATIONAL    RIYA GULATI 
                              AND ENTREPRENEURSHIP STUDIES                              

    Other Cases filed against same respondent
CO.PET. 617/2015 filed by PUNEET GOEL (D. of Hearing : 12-SEP-17 ) 

45. CO.PET. 117/2016          EXPRESS HOUSE KEEPER (P) LTD. T L GARG,ROHAN GARG 
                              Vs. ENSOL POWER (P) LTD.                                  
    
    Other Cases filed against same respondent
CO.PET. 893/2015 filed by EXPRESS HOUSKEEPER (P) LTD. (D. of Hearing : 01-DEC-15 ) 



19.09.2017                           FOR PRONOUNCEMENT OF JUDGMENT  (ORIGINAL JURISDICTION)

COURT NO. 22 (OS-A) 
HON'BLE MS. JUSTICE MUKTA GUPTA

   
1.  I.A. 3182/2017            BHARAT HEAVY ELECTRICALS     Dr. A.M. SINGHVI, PARAG TRIPATHI,     
    I.A. 5090/2017            LIMITED                      ATUL SHANKER MATHUR, NIMITA KAUL,  
    I.A. 7263/2017            Vs. ELECTRICITY GENERATION   PRABAL MEHROTRA, RAJEEVE MEHRA,    
    In CS(COMM) 190/2017      INCORPORATION & ORS.         MAYANK MISHRA, ASHWIN NAYAR, 
   ARUN AGGARWAL

******

COURT NO. 19 (OS-F)
HON'BLE MR. JUSTICE YOGESH KHANNA

14. CS(OS) 3011/2014          KENT RO SYSTEMS LTD & ANR    JAISHANKAR BHARDWAJ, ABHISHEK 
                              Vs. M/S KENTECH RO SYSTEMS & KOTNALA, SIDHANT GOEL 
                              ANR                                                       

******
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